LOK SABHA DEBATES :

Monday, February, 21, 1983|Phalguna 2,
1904 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MRr. SpEAKER in the Chair]
LOSS OF LIVES IN ASSAM

ot T faqla Uagla (FrS9T) -
AYRIT qITAT & AT qIq9 q@q14T & |

MR. SPEAKER: Friends, we have all
been deeply grieved by the loss of lives
in Assam during the last .few days and
pay our regards to the departed souls.
Our sympathies go to the bereaved fa-
»milies, We earnestly hope that wise coun-

sel will prevail and the situation will soon
a short
while, in silence, to pay our respects to

come to normal. We stand for

the departed sonls.

L e Members then stood in silence for

a short while

({nierruprions)

PROF. MADHU DANDAVATE (Ra-
Japur): Sir, I have given a notice that the
Question Hour should be suspended and
the House should straightway take the
adjournment motion on the subject re-

2
garding the situation in Assam. 1 wonld
like to know whether have the consent

of ths Speaker.
' (Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): The House is

'to decide who are the butchers. (Inter-

ruptions).

MR. SPEAKER: I have not allowed
anybody. _
(Interruptions)**

PROF. MADHU DANDAVATE: Sir,
1 would only draw your attention to a
specific point. Sir. T am on a specific rule.
Under Rule 388 I have given notice.

1 want your consent to move that the
Question Hour be cancelled and straigt-
way we go to the Adjournment Motion

on Assam...(Interruptions).

DR. SUBRAMANIAM SWAMY
(Bombay North East): When ome part of
India is burning, what is there to be lis-
tened to? There should be a discussion
right away. One whole part of India is

burning ....(Interruptions).

.SHRI HARIKESH BAHADUR (Go-
rakhpur): We have given notice under
Rule 388...
taking place in Assam...Assam has be-

(I/nterruptions), Butchery is

com= a graveyard. . (Interruptions).
WoUE LAET ¢ /Y ATl #
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**Not recorded.
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1 will dispense with all the business of the
House today and will take up the discus-
sion under Rule 184 after the statement
of the Minister of Assam.

AP SEH gIST @1 AR WO A9
AT I |
At 2,00 p.m. he has to be in the Upper

House, because he has a commitment
there also.

UF & 31 AG g AFq )

In the mean time, his Minister of State
will be here to listen to you, and the
~ Home Minister will reply tomorrow.

THE MINISTER OF HOME AFFAIRS
(SHRI P. C. SETHI): In the Upper
House also, I will reply tomorrow.

" MR. SPEAKER: Now, that solves the
problem. I take it that it is the unanimous
decision of the House. I, therefore, sus-
pend all the other business for today.

SHRI INDRAJIT GUPTA (Basirhat):
1 do not know, if he is agreeable. If he
has to leave for the other House at
200 pm. Wwe can continue the debate
tomorrow again and then they reply can
be given, We can do this instead of con-
tinuing after 2.00 p.m.
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MR. SPEAKER: $® #NFT 7§ g &
gwge § i & oF @ E

That depends on the House, whether the
House likes to continue today or tomor-
row. If you like, we can suspend the
lunch hour also today.

SEVERAL HON. MEMBERS: Yes,
Sir.

MR. SPEAKER: All right; lunch hour
is guspended for today.

SHRI SATYASADHAN CHAKRA-
BORTY: On this questian there should
not be any limitation of time. This is an
important issue. The agitationisty have
thrown a challenge to the unity of India
...... (Interruptions).

PROF. MADHU DANDAVATE: Sir,
you have accepted the notice for suspen-
sion of the business of the House today.
It is the unanimous decision of the House.
Then why all this controversy?

SHRI SATYASADHAN CHAKRA-
BORTY: This is a very important issue.
There should be no limitation of time. ...

(Interruptions)**

MR. SPEAKER: These remarks will
not form part of the record, because I
have not allowed anybody. There is
nothing on the record.

SHRI SATYASADHAN CHAKRA-
BORTY: Why should it not form part of
the record?

MR. SPEAKER: Because I have not
allowed anybody.

AN HON. MEMBER: It should go on
record.

**Not recorded.
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MR. SPEAKER: Nothing will go om
record. BT TF FY WIAI-HIAT AT FgA
mEgs g Atew AQ T gT |
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Nothing goes on record, I have not
allowed.

(Interruptions)**

**Not recorded.



